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Shri P H Arvindh Pandian, Senior-counsel representing the petitioner present and
made submissions. Shri Naveen Kumar Murthi, counsel for the petitioner present.
Shri M K Kannan, Joint Director representing the Regional Director present and
filed an affidavit in terms of the earlier orders in regard to the secured and
unsecured creditors. It is also stated that notices to the income tax authorities has
been sent twice. But the Income Tax Department has not responded to the notices.

Heard. Order is reserved.
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